Cent ral Agministrpative Tpibunal

Principal Bench, New Dplhi

0.A.No, 2532/ 2002
Friday, this the 27th day of Sgptember, 2002

Hon'ble Shri Justice V,S, Aggarwal, Chairman
Hon'ble Shri M,P, Singh, Member (&)

LoCs Jindal s/o Shri F,C, Jindal

r/o 4, Partap Nagar, Jail Road, New Dglhi-64, .
oee Applicant
(By Aguocates Shri Ypgesh Sharma)

Versus

1. Union of Ingia through the Secretary

Ministry of Science & Technology,
Department of Science & Technology,
Technology Bhawan, New Mehrauli Foad,
New Dalhi~15,

2. Director General of Msteorology,
India Meteorological Department,

Mausam Bhawan, Lodhi Road, New Dglhi, .o FESpondents

0 RDE R (DRIL)

Jdstice V,S5, Aggarwals

The leamed counsel for applicant, without prejudice to

his rights, withdraws the present application,

2. ' Dismissed as withdrauwn,

N
(m.po (V.S. Aggamal)
m (a) " Chairman

/sunil/



